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.ilfllllt ^luiUii Slnha: In vk ^  ot the
opinion held iî  the country 

by official as well as non-ofX\cial bodies 
^  thij9 point, may I know whether 
G^ven^ment consider it desirable to 
issue a statement setting forth the 
detailed grounds for the difference of 
oi înion With m  expert body like the 
Indian Sugarcane Committee?

Dr. P. S. Dephmukh: It is wrong to 
suggest that there is so much unani
mity as my hon. friend thinks there 
is. For instance. I could tell him that 
most of the State Governments were 
content to have Rs. 1-7-0 as the rate 
of sugarcane.

PaQdU D. N. Tiwair: May I know
whether Government have ever at
tempted to link the price of sugar with 
the cost of sugarcane?

The Minister of Food and Agricul
ture (Shri A. P. Jain): An experi
mental scheme is being conducted by 
the Indian Central Sugarcane Com
mittee now to find out the cost of pro
duction.

Shri Heda: In view of the fact that 
the suggestions regarding sugarcane 
price made by Government or the 
formula suggested by Government are 
to be accented on a voluntary basis, 
and since in many cases many of the 
mills do not follow it, may I know 
whether Government think that what
ever suggestions or formula are laid 
down b y  them should be followed com
pulsorily?

Shri A. P. Jain: So far as the ques
tion of acceptance is concerned, all 
the mills have accepted even on the 
voluntary basis. As I stated the other 
dflv in the House, we are going to ap
p o in t  a committee to consider the 
whole question of Jinking the price of 
sugarcane with the sale orice of sugar, 
including the share in the profits.
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Shri Krlshnacharya ^osbi: May I
know whether Government have con
sidered the various recommendations 
mcde by the Leprosy .Conference re
cently held at Jamshedpur?

Rajkiunarl Amrit Kaur Yes. Natu
rally, all suggestionis made by the im
portant conference held recently are 
always • considered. In this particular 
aspect of the Central Research Insti
tute, a committee was set up in 1948» 
and it made its recommendations, a 
majority of which has been accepted.

Shri Krlshnacharya Joshi: Regard
ing research work, a suggestion wm 
made b y  the president of the Confer
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ence, Shrl G. V. Mavalankar io his 
address that:

“The new Central leprosy teach
ing and research institute at 
Madras would no doubt make its 
own contribution in addition to 
research by qualified men in labo
ratories and in the field, but the 
asylums might also have a r^ 
search section where qualified re
search workers could carry on 
research work.”

Will this proposal be accepted by 
Government?

Rajkumarl Amrlt Kattr: Certainly,
it will be given the consideration it 
merits.

Dr. Soresh Chandra: Have Govern
ment any statistics with regard to the 
^xact number of lepers in this coun
try?

Rajkmnarl Amrit Kanr: It is very
difficult to say, but we reckon that 
there are at least 2 mlPlon leperg in 
l&dUU

Dr. Bama Bao: X understand the 
hon. Minister as sajlng in Hindi— 
which I did not understand well—that 
they are trying BCG vaccination as a 
method of prevention in Chingleput. 
May I know if any conclusions have 
been drawn on the experiment?

Bajkumari Amrit Kanr: The ex
periment with BCG has only Just be
gun and it Is therefore too early to 
give results.

/
P a sse n g e r  A m e n it ie s

•S6S. Pandit D. N. Tlwary: Will the 
Minister of Bailways be pleased to 
state:

(a) the number of waiting halls and 
sheds constructed on the North-Eastern 
Ball way during the year 1954; and

(b) whether it is a fact that at the 
Dlghwara railway station an upper 
class waiting room has been construc
ted Instead of a third class passengers* 
shed as originally planned?

The Parliamentary Secretary to the 
Minister of BaUways and Transport 
(Shri Shahnawa* Khan): (a) 9 wait
ing halls and sheds for III Class and 
7 waiting rooms for Upper Class pas
sengers.

(b) It is a fact that an upper class 
waiting room has been constructed at 
Dighwara as none was existing to 
meet the requirements of upper class 
traffic dealt with at this station. How
ever the work of extending the exist
ing third class waiting accommodation 
will also be taken up shortly.
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Shrt Bocmwat: Are the Government 
awared that in the industriaUy de
veloped area of the Dhond-Manmad 
line there is urgent need for waiting 
rooms and halls?




